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CENTRAL ADMINISTRATIVE TRI BUNAL i

0.A.NO, 228 229 230, 23.1 232 233, 234, 235 236 Bnd 237 of 2007,
b JODHPUR ?THIS THE 19TH DAY OF SEPTEMBER, 2007 Lo

. CORAM o . a
How'ble Mr.. Kuldip Smgh Vice Chanrman,
Hon'ble Mr. Taresem Atgl,-Administratlve Member

=

Klshna Ram S/o Shn Lachman Ram aged about 54 years Gangman under
Permanent: ‘Way . Inspector, Lalgarh North Western Rallway, Bikaner
Division, Bakaner R/o VP},O Sawantsar, Post

) Sudasar District
Bikaner.

. SRS ,;;OANo. 228/2007
.' Goverdhan S/o Shl‘l Jeva Jl, aged about 54 yearsv,xGangman under
"Permanent Way Inspector, Sudsar, North Western Rallway, ‘Bikaner
Division, Blkaner R/oVPO Bemsar, Dlstnct Blkaner '

. S L OA No. 229/2007
Rameshwar S/o Shn Prema Ramjt, aged about 52 years, Gangman under

Permanent Way Inspector, Sudsar, North Western Rallway, Blkaner
lws:on Blkaner R/oVPO Benlsar Dlstnct 1 ; T
k - OA Nﬁ. 230/2007

; /‘ under Inspector of Works at Lalgarh Blkaner, North Western Rallway,
; “ Eﬂkaner Dnnslon, Blkaner R/o Vlllage and Post Ofﬁce Jamsar Opp Railway
s Statlon Dlstrtct Btkaner : SR L
{ .,ARED & © . oANe. 231/2007
,IQEDRaJu axngh S/o Shrl Tolu Smgh aged about 49 years, workmg as
: 4/\{ﬁ Pointsman under Statlon Supermtendent North Westem Rallway, Bikaner
Division, Blkaner R/o_._Quarter No E- 1-C Rallway"Colony, Post Office
fSudasar Dlstrnct Blkaner : ; : '

TR R , S ”_‘1;01\ No. 23212007
‘-.,Gaaﬁ qhankar ASﬁ/o St otu Ram aged‘; aboutt:46 years workmg as
MRetlrung Room Attendant.under Statlon Master Bikaner North Western
:"Blkaner R/o Usto Ki- Barl, Near Basant Stud:o,

'-Rallway, Blkaner Dlws:on,
Bikaner. '

-—~\';\ " -oAnNo. 233/2007.
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2.
~

Surta Ram Sfo Shrn Bholu Ram aged about 48 years, workmg as Keyman
under Inspector of Works at Ratangarh, North. Western Rallway, Blkaner
D:wsuon, Blkaner R/o Vlllage and Post Ofﬁce Bemsar, Dlstrlct Btkaner i

o OA No. 234/2007.
Sugan Smgh S/o Shl‘l LaI Smgh aged about 50 years working as

- Pointsman under Statlon Supermtendent, North Western Railway, Bikanerl

f' ~ Division, Bikaner R/o Quarter No T-6, Radway Colony, Post Ofﬁce
o Sudasar, sttrtct Blkaner P : , ,

o ; OA No. 235/2007.

. Mala Ram S/o Shn Akha Ram aged about 52 years, workmg as Gangman

under Inspector of . Works -at Sudsar, ‘North’ Western Rallway, Bikaner

. Division, Blkaner, R/o thlage and Post Office- Sudasar, District Bikaner.
. {“
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OA No. 236/2007
" Mala Ram S/o Shrn Mohan aged about 48 years, working as Gangman

. under Inspector of : Works ; at Sudasar, North Western . Rallway, Bikaner
. Division, Blkaner R/o Vlllage and Post Ofﬁce Sudsar, .Dtstrlct Bikaner..
: S : - OA No. 237/2007

N .......Appllcants.

Mr. Y.K. Sharh‘ia,_ counsel ‘for_the{ applicant, present.

& | R Versu’s

1. ~ Union. of Indta through the General Manager

, “North’ Western Rallway, Ja:pur '

| ’aﬁb The Di\gisional Eersonnel Officer,

{. - North;Western'Rai’l_way, Bikaner. -

b R ESE *....Respondents.

ORDER(ORAL)
' BY THE COURT

In all these Apphcatxons, the facts cause of -action and the

relief(s) prayed are similar, _therefore, they are belng disposed of _by this

common order. . ' T ; - ‘




T/

2. - By vnrtue of these Appllcatlons, the apphcants‘ prayed that the

| respondents be dlrected to grant Temporary Status and further to arrange

It is apparent that in all these OAs apphcants‘ were engaged on

r“.\ L
»’Qq‘rs a’“\s‘% ’
"""" == abour. It is pleaded that accordmg to Rule 2001 of IREM Vol. II, if a

rent dates from 1977 to 1985 under the respondents as Casual

Casual Labour puts contmuous service of 120 days, he becomes eligible
for grant of bemporary status. In support of hls case, he. has shown Para
2001 of the Manual whlch speaks that Casual Labours on Railway, should
" ordinarily be employed on open line and pro;ect work ba5|s The learned

counsel pomts out that as per. the Rallway Board s order dated 21.3.1974

‘ whlch pertams to PS No 6101 (Annex A/3), |t is the responSbellty of the

Rt ML TP

R A

: Admmlstratlon to brlng the Casual Labour(s) who have contlnuously been

_ 'employed for a. perlod of four months to authorlsed scale of pay and the

T

mdmdual attalns temporary status automatlcally and also becomes

!

entltled to recewe wages and mcrements |n regular scale of pay. It is

further pleaded that the representatlon submltted by the apphcants to the

' ;S \ respondents has not been replled wnth whereln they have referred P.S.
M

No. 6101 also, but no reply has been recelved so far

< = pag e e ST T

! : 4, - We, . after hearing the arguments of learned counsel for the
applicants to some extent and W|thout golng mto the merits of the case,
find that it would be approprlate to give a direction to the respondent -~

ranlways to Iook mto the applicants' O.A. and decrde the representatlon of

' -
m— .

T T T



“fime to do the needful. The O.As stand disposed of at the stage of
admission. If'ahy grie’vahce survives thereaftér, the applicants would be

at liberty to approaéh this Tribunal. A copy of the O.A. bé also sent to the

respondents along with this order.

‘ - Sd/- ..
ARSEM LAL | 54/
. MEMBER[J] _ { Kuldip Singh ]

Vice Chairman
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Part II and Il destroyed

In my presence onOM =1 Y

Jdiider the suuervision of
getion officer () as per

tad.el 6.5 Pl&{
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